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. Commission, however, m:uitted last
yenrmintarknnpoﬂwhh:htheﬁw
ernment had not placed betwe the
House. . |

SHRI DINEN BHATTACHARYA:
...which I mentioned that day.

. SHRI HARI VISHNU KAMATH:
On 15-3-70 the Minister also stated
that the question of appointing a new
Commission or & new Chairman of
the Commission was under considera-
tion,

In the circumstances, therefore, it is
imperative in the national interest
that the Govcrnment should without
further delay either appoint a new
Commission to complete the task as-
signed to Dr. Nagappa Alva, or lay on
the Table of the House the interim
report of the Alva Commission toge-
ther with a Memorandum of action
taken by Government thereon. We
are all happy to know about the steady
progres in the éondition of Shri Jaya-
.prakash Narayan and hope that by

‘God's Grace, in his own words’ fyyy

£t A he will recover fully very
soon,
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